FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF 31 INDIA PRIVATE LIMITED

1. | Name of Corporate Person 3l India Private Limited
2. | Date of Incorporation of Corporate Person 25/07/2005
3. | Authority under which Corporate Person is | Mumbai
Incorporated/ Registered
4. | Corporate Identity Number / Limited Liability | U65993MH2005PTC155032
Identity Number of Corporate Person
5. | Address of the registered office and principaloffice | Office-701, The Capital G-Block,
(if any) of Corporate Person Bandra Kurla Complex, Behind ICICI
Bank, Plot- C 70, Bandra East, Mumbai,
Maharashtra, India, 400051
6. | Liquidation Commencement Date of Corporate | March 26, 2024
Person
7. | Name, Address, Email Address, Telephone | Mr.Pranav Damania
Number and the Registration Number of the IBBI/IPA-001/1P-P00079/2017-
Liquidator 18/10164
Address: - 407, Sanjar Enclave, Opposite
Milap Cinema, S.V Road, Kandivali
West, Mumbai - 400067.
Email Id :- pranav@winadvisors.co.in
Contact No :- +91 98204 69825
8. | Last Date for Submission of Claims April 25, 2024

Notice is hereby given that the 31 India Private Limited has commenced voluntary liquidation on
March 26, 2024

The stakeholders of 31 India Private Limited are hereby called upon to submit a proof of their claims, on
or before April 25, 2024, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

SD/-

Pranav Damania

Liquidator, in the matter of 31 India Private Limited
Reg. No.: IBBI/IPA-001/1P-P00079/2017-18/10164
Authorisation for Assignment (“AFA”): AA1/10164/02/231224/106710
AFA Validity: December 23, 2024

Date: 30-03-2024
Place: Mumbai
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SYMBOLIC POSSESSION NOTICE

PUBLIC NOTICE FOR LOSS OF TITLE DOCUMENT
|, Mr. Prashant Chandrakant Nagarkar, state that the original registered

FORM A
Sale Deed dated January 21, 1992 executed between Sunanda Sundar
Rt 2 th p yd brashant Chandrakant Nagark " 0 , Registered office: ICICI Bank Towers, Bandra-Kurla Complex, PUBLIC ANNOUNCEMENT
aut as the vendor an. rashan andrakant Nagarkar as ine IciICcI Home Finance Bandra (East), Mumbai- 400051 (Regulation 14 of the Insolvency and Bankruptcy Board of India
purchaser ("Sale Deed") s lost. Corporate Office: ICICI HFC Tower, JB Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059 (Voluntary Liquidation Process) Regulations, 2017)
Any and all persons having any information or who may have found the Branch Office: 1st floor, Office No. 101, Plot No -159, Manohar Space Landmarks, Samath Nagar, DR ATTENTION OF THE STAKEHOLDERS OF
. Aurangabad- 431001 INDIA PRIVATE LIMITED
original Sale Deed are requested to return the same at the below Whereas
mentioned address - The undersigned being the Authorized Officer of ICICI Home Finance Company Limited under the 1. Name of Corporate Person RELEVAN;T&:;T;rm-Ffm
Name - Mr. Prashant Chandrakant Nagarkar Securitisation, Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in 2| Date of Incorporation of Corporate 25/07/2005
. . : exercise of the powers conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Person
Address :- 26, Vasundhara, 3rd floor, Bhulabhai Desai Road, rules 2002, issued demand notices upon the borrowers mentioned below, to repay the amount mentioned in 3. | Authority under which corporate Mumbai

Mumbai 400 026.
Phone No. - +91 9820734811
Dated this 30th day of March 2024.

www.navshakti.co.in

Muthoot Homefin

@

Muthoot Homefin (India) Ltd.

Corporate Office: Unit No. 19-NE, 19th Floor, The Ruby, Senapati Bapat Marg,
Near Ruparel College, Dadar (West), Mumbai, Maharashtra - 400 028

DEMAND NOTICE

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security Interest
Act, 2002 read with Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002.

The undersigned is the Authorised Officer of Muthoot Homefin (India) Ltd. (MHIL) under Securitisation And Reconstruction Of
Financial Assets And Enforcement of Security Interest Act, 2002 (the said Act). In exercise of powers conferred under Section
13(2) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorised Officer has issued
Demand Notices under section 13(2) of the said Act, calling upon the following Borrower/s (the “said Borrower”), to repay the
amounts mentioned in the respective Demand Notice/sissued to themthat are also given below.

In connection with above, Notice is hereby given, once again, to the said Borrower to pay to MHIL, within 60 days from
the publication of this Notice, the amounts indicated herein below, together with further interest at 2% p.m. as detailed
inthe said Demand Notices, from the dates mentioned below till the date of payment and/or realization, payable under
the loan agreement read with other documents/writings, if any, executed by the said Borrowers. As security for due
repayment of the loan, the following assets have been mortgaged to MHIL by the said Borrowers respectively.

Sr.| Name of the Borrower(s)/ Total Outstanding Date of Description of secured asset
No Co-Borrower(s)/ Guarantor/ Dues (Rs.) Demand (immovable property)
‘| Loan Account No./Branch Notice
1. {Arun Jagannath Raut/ Rs. 17,15,577/- 18-Mar- |Flat No. 301, 3Rd Floor Mourya Apartment S.No.

Arpita Arun Raut/
037-03700326/ Thane

(Rupees Seventeen
Lakh Fifteen Thousand
Five Hundred Seventy

Seven Only.)

2024

53/4, Plot No. 7 Adarsha Vidya Mandir Kinhavali
Village Kinhavali, Shahapur Maharashtra- 421403

the notice within 60 days from the date of receipt of the said notice.
As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general that
the undersigned has taken possession of the property described herein below in exercise of powers conferred on
him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The
borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of ICICI Home Finance Company Limited.

Sr.| Name of the Borrower/ Description of property/ Date of Demand Name
No.| Co-borrower/ Date of Possession Notice/ Amount of
Loan Account Number in Demand Branch
Notice (Rs.)
- | Laxman Jagannath Plot No E-4, Row House No 1, Gut No. 132 At 12-10-2023 | Aurangabad-
Gaikwad (Borrower), |Village Deo Murty, Adm.47.22.sq.mtr., And Rs. B
Mina Lakshman Construction Thereon Near Mantha Road, 2,20,767/-
Gayakavad Chaudhry Nagar. Jalna Maharashtra 431203.
(Co-Borrower), (Ref LAN No. NHJNA00000810256) Bounded
NHJNA00000810256. |By- North: Rh No. 2, South: Land Of Prabhu
Dayal, East: P No.D 4, West: Internal Road 7
Meter./ Date of Possession- 28-Mar-24
- | Shoueb Akram Ayyub |Flat No.09 Second Floor Adm51.11 Sq.mtr 28-11-2023 | Aurangabad-
Khan (Borrower), Asra|Huma Flat Owners Society CTS No.6876/1 Rs. B
Fatema Mohammad |Part Aurangabad Maharashtra 431001 (Ref. 25,91,648/-
Ahsan (Co-Borrower), |LAN No. LHAUR00001283139). Bounded By-
LHAUR00001283139. North: CTS No.6875, South: Flat No.08, East:
Open Space Of Society, West: Flat No.07 And
Staircase./ Date of Possession- 28-Mar-24
.| Balaji Pralhadrao Flat No E14, 2nd Floor, Adm.35sq.mtr Gat No.| 28-11-2023 | Aurangabad-
Sarkale (Borrower), |40, Plot No.35 And 36 Block No.1 Stilt Second Rs. B
Priyanka Shivshankar |Floor, Matoshree Enclave, Mauje Kumbhefal 16,52,097/-
Raut (Co-Borrower), |Aurangabad Maharashtra 431001 (Ref. LAN
LHAURO00001313573.|No. LHAUR00001313573). Bounded By-
North: Flat No.D-13, South: Open Sky, East:
Staircase & Passage, West: Flat No.C-12./
Date of Possession- 28-Mar-24

- |Dnyaneshwar Bhikan

Chaudhari/ Durgabai
Bhikan Chaudhari/

Rs. 3,88,003/- (Rupees
Three Lakh Eighty
Eight Thousand Three

18-Mar-
2024

Row House No.A-15,Milkat No.3829,
Mathuranagar Bhagh-2, Gat No.54, Part Kamlapur
Tq Gangapur Dist Aurangabad Maharashtra-

009-00900611/ Kolhapur

Thousand Two Hundred
Ninety Five Only.)

017-01700524/ Only.) 431005 On The Bounded By: North: Row House
Aurangabad No.A-19, South: 15 Ft. Road, East: Row House
No.A-16, West: Row House No.A-14
3. |Kumar Laxman Kamble/ Rs.8,04,295/- 18-Mar- |Milkat No.312, Dalit Wasti Nr. Balumama Temple
Rajesh Laxman Kamble/ | (Rupees Eight Lakh Four | 2024 |At- Adamapur, Tal- Bhudargad, Kolhapur Kolhapur

Maharashtra- 416208

- |Laxman Satish Raut/

Janabai Satish Raut/
017-00000121/
Aurangabad

Rs.3,69,506/-
(Rupees Three Lakh
Sixty Nine Thousand

Five Hundred Six Only.)

18-Mar-
2024

Row House No.A-35 Venkyatesh Developers Gat
No.64 Siddheshwar Vihar, Jogeshwari Village Shri
Harisiddhi Lawns Gangapur Aurangabad
Maharashtra 431005 On The Bounded By: North:
Row House No.A-36, South: Row House No.A-34,
East: Row House No.A-31, West: Road

- |Vilas Bhikan Chaudhari/

Ratnabai Vilas Choudhari/
017-01700522/
Aurangabad

Rs. 5,75,330/-
(Rupees Five Lakh
Seventy Five Thousand
Three Hundred Thirty
Only.)

18-Mar-
2024

Row House No.A-14,Milkat No.3828,
Mathuranagar Bhagh-2, Gat No.54 Part, Kamlapur,
Tqg. Gangapur, Dist- Aurangabad Aurangabad
Maharashtra- 431005 On The Bounded By: North:
Row House No.A-18, South: 15Ft. Road, East: Row
House No.A-15, West: Row House No.A-13

6. Dnyawashar Popat Rs.11,50,468/- 18-Mar- |Milkat No.446, Nr Barhanpur Grampanchat A/P
Supekar/ Swati (Rupees Eleven Lakh Fifty | 2024 |Barhanpur, Tal Baramati Dist Pune Pune
Dnyanshwar Supekar/ Thousand Four Hundred Maharashtra- 413102
039-03900168/ Baramati Sixty Eight Only.)

- |Sagar Wamanrao

Bhiwapurkar/

Aakash Wamanrao
Bhiwapurkar/ Waman
Punaji Bhiwapurkar/ 010-
01000784/ Nagpur

Rs.12,81,605/-
(Rupees Twelve Lakh
Eighty One Thousand

Six Hundred Five Only.)

18-Mar-
2024

Corporation House No. 772 (Eastern Part), Sheet
No. 316/31, Cts No. 2533, Ward No. 41 Mouza
Hansapuri, Nagpur Map Coordinates Are
21.163,79.108 Area Behind Navshakti School On
The Bounded By: North: 10 Ft Road, South:
Narrow Road, and Then House of Purushottam
Ramtekkar, East: House of Krishna Bhiwapurkar,
West: House of Daulat Bhiwapurkar

- |Ajay Rajendra Tak/ Varsha

Ajay Tak/ Rajendra Eknath
Tak/ 017-01700501/
Aurangabad

Rs.1,78,880/-
(Rupees One Lakh
Seventy Eight
Thousand Eight
Hundred Eighty Only.)

18-Mar-
2024

G P- Rajgarh, P S- Mandalgarh, Dist- Bhilwara,
Rajasthan. Admeasuring Area 2021 Sq. Feet. On
The Bounded By: North: Panchyat Padat Bhumi,
South: Aam Rasta, East: Self Bada, West: House of
Gopal Das S/o Nanda Das

- [Nilesh Dattatray Powar/

Nitin Dattatray Powar/
Suvarna Nilesh Powar/
Sanjivani Nitin Powar/
009-00900922/ Kolhapur

Rs.9,00,378/-
(Rupees Nine Lakh
Three Hundred
Seventy Eight Only.)

18-Mar-
2024

R.S.No0.115 (Old), 104/2 (New), P.No.12 Behind
Laxminarayan Colony at- Shingnapur, Tal- Karveer
Kolhapur Maharashtra- 416010 On The Bounded
By: North: Plot No.13, South: Plot No.11, East: Road,
West: Remaining Property From Gat. No 140/2

10.

Sharad Parmeshwar Jirge/
Mahadev Prameshwar
Jirge/ Mr Ramesh
Rachappa Yadawade/
003-00303749/ Pune

Rs.13,61,042/-
(Rupees Thirteen Lakh
Sixty One Thousand
Fourty Two Only.)

18-Mar-
2024

Flat No.201, 2Nd Floor, Vighnaharta Park, Sr. No.
127/2/1, Snbp International School, Manjari Bk.
Pune- 412307

Chhaya Ashok Patil/
Mukta Kiran Patil/ Mr
Deepak Ravindra Badhe/
018-01801115/ Jalgaon

Thirty Three Thousand
Seven Hundred Ninety
Nine Only.)

11. |Nandkishor Wamanrao Rs.9,07,941/- 20-Mar- |Flat No. 104, 1 St Floor, Shree Krishna Niwas Cts
Navale/ Kalpana Rupees Nine Lakh Seven | 2024 [No.911,915,913,914 On Plot No.1 At Village
Nandkishor Navale/ Thousand Nine Hundred Tarapur Off To Tarapur Village Main Road, Boisar
002-00202310/ Mumbai Fourty One Only.) West Palghar- 401102

12. | sunil Singhe Nagarji/ Rs.9,44,559/- 20-Mar- |Flat No. 001," Floor, Wing-A, Bldg. No. 3, Chandika
Sita Singhe Nagarji/ Rupees Nine Lakh 2024 |Park Apratment S.Ho. 132, HNo. 5,8, 134/7,11,
002-00202286/ Mumbai | Fourty Four Thousand 137/2 Near To Indo-German Company, Pazar Talav

Five Hundred Fifty Road, Vakipada, Village- Chandrapada, Naigaon
Nine Only.) East. Palghar Near Indo-German Company 401208
13.|Sukhnandan Zyabuiji Rs.6,48,457/- 20-Mar- |All that piece and parcel of property bearing Flat

Tayade/ Sangita Rupees Six Lakh 2024 [No 504, on 5Th Floor, admeasuring 384 square

Sukhanandan Tayade/ Fourty Eight Thousand feet i.e. 35.68 square meters carpet in the building
003-00302597/ Pune Four Hundred Fifty known as Balaji Heights, constructed on Sr.No 85
Seven Only.) Hissa No. 1/1/C situated at village Shivane Taluka
Haveli District Pune

14.|Hemant Ramchandra Rs.16,27,577/- 20-Mar- |All That Piece and Parcel of Property Bearing Flat
Kapile/ (Rupees Sixteen Lakh | 2024 [No. 402, On Fourth Floor, Admeasuring 552
Pooja Vijay Dahale/ Twenty Seven Square Feet l.e. 51.30 Square Meters Carpet In
003-00304309/ Pune Thousand Five The Building Known as Ekdant Heights,

Hundred Seventy Constructed On Sr.No76 Hissa No. 1 Situated at
Seven Only.) Village Lohegaon Taluka Haveli District Pune

15. | Kailas Uttam Gunjal/ Rs.4,86,251/- 20-Mar- |All That Piece and Parcel of Property Bearing Row
Surekha Kailas Gunjal/ (Rupees Four Lakh 2024 |House Block No.2A Admeasuring 25.085 Square
008-00800160/ Eighty Six Thousand Meters (Carpet Area 26.64 Square Meters) In The
Ahmednagar Two Hundred Fifty One Scheme Known as Shubham Dream Row House

Only.) Constructed On Plot Nos. 15/16/17/18/19/20/2
Admeasuring 105 Square Meters Sr No. 289/1
Situated Village Kedgaon Taluka and District
Ahmednagar And Bounded As Follows East: Row
House No.1b, West: Row House No.2B, North:9 M
Road South: Sr. No. 279 Part.

16. Tejram Govindrao Bele/ Rs.4,39,866/- 20-Mar- |All That Piece and Parcel of Land Bearing Plot
Malu Tejram Bele/ (Rupees Four Lakh 2024 [No.65 Admeasuring 1774.50 Square Feet |.e.
010-00000194/ Nagpur Thirty Nine Thousand 164.85 Square Meters As Per Nit Release Letter

Eight Hundred Sixty Six Admeasuring 157.92 Square Meters Along With

Only.) Construction Thereon, Out of Layout of Maji Sainik

Swatantra Sainik Va Itar Ghatak Gruh Nirman
Sahkari Sanshta Maryadit, Nagpur Being A Portion
of Entire Land Bearing Khasra No.58/1 Situated at
Mouza Zingabi Takli P.H. No. 11, Ward No. 61
Sheet No. 569/45 City Survey No. 111 Within The
Limits of Nagpur Municipal Corporation Taluka
And District Nagpur And Is Bounded As Follows
East- Plot No 64, West- Plot No. 66, North- Open
Land, South- 7.5 Mtr. Wide Road.

17.|Mohan Rammurat Rs.9,84,027/- 20-Mar- |Flat No-301, 3Rd Floor, D-Wing, Mourya
Prajapati/ (Rupees Nine Lakh 2024 |Residency, Near Centre Point Hotel, Opp. Honda
Sabita Mohan Prajapati/ | Eighty Four Thousand Service Centre, Thane-Bhiwandi Road, Village-
037-03701100/ Thane Twenty Seven Only.) Purna, Bhiwandi- 421302 Maharashtra- 400606

18. Vijay Kailas Jadhav/ Rs.13,10,749/- 20-Mar- |All That Piece and Parcel of Land Bearing Sr. No.
Shani Kailas Jadhav/ (Rupees Thirteen Lakh | 2024 |40, Hissa No.2A Admeasuring 0 Hector 1 Are
Nanda Kailas Jadhav/ Ten Thousand Seven Alongwith Rcc Construction Admeasuring 790
003-00001103/ Pune Hundred Fourty Nine Square Feet Corresponding Grampanhayat Milkat

Only.) No. 2/0345 Situated At Village Mudhwa Taluka
Haveli District Pune And Bounded as Follows East-
Property of Mr. Balu Dhawale, West- 5 Feet Road,
South- Property of Mr. Patil, North- Sr. No. 40 Part.
19.| prakash Chandrakant Rs. 1,57,575/- 20-Mar- |All That Piece and Parcel of Property Being
Shimpi/ Jyoti Prakash (Rupees One Lakh Fifty| 2024 |Grampanchayat House No.146 Admeasuring 27.87
Shimpi/ Shakuntalabai Seven Thousand Five Square Meters l.e. 300 Square Feet Along With Rcc
Chandrakant Shimpi/ Hundred Seventy Five Structure Standing Thereon Admeasuring 254
018-01801108/ Jalgaon Only.) Square Feet Situated at Village Dahiwad Taluka
Shirpur District Dhule and Bounded as Follows
East- Road, West- House of Arun Chandrakant
Shimpi, South-house of Thagubai Shamrao
Chaudhari, North-house of Vimalabai Gorakh Patil
20.|Kiran Ashok Patil/ Rs.8,33,799/- 20-Mar- |All That Piece and Parcel of Property Being North
Lokesh Ashok Patil/ (Rupees Eight Lakh 2024 |[Side Block No. 01 Admeasuring 65.83 Square

Meters Constructed On Na Plot No.45
Admeasuring 181.50 Square Meters
Corresponding Grampanchayat Milkat No.3018,
Gat No.396/2 Situated Village Kusumbe Khurd
Taluka and District Jalgaon and The Plot Is
Bounded as Follows East- By Gat N0.396/3, West-
By Road, North- By Plot No.44, South- Plot No.46

If the said Borrowers shall fail to make payment to MHIL as aforesaid, MHIL shall proceed against the above secured
assets under Section 13(4) of the Act and the applicable Rules, entirely at the risks of the said Borrowers as to the
costs and consequences.
The said Borrowers are prohibited under the Act from transferring the aforesaid assets, whether by way of sale,
lease or otherwise without the prior written consent of MHIL. Any person who contravenes or abets contravention

Date : March 30, 2024
\Place: Jalna, Aurangabad

The above-mentioned borrowers(s)/ guarantors(s) are hereby given a 30 day notice to repay the amount, else
the mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per
the provisions under the Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Authorized Officer
ICICI Home Finance Company Limited/

person is incorporated /registered

4. | Corporate Identity Number /
Limited Liability Identity Number
of Corporate Person

UB5993MH2005PTC155032

5. | Address of the registered office and
principal office (if any) of Corporate

Office-701, The Capital G-Block, Bandra Kurla
Complex, Behind ICICI Bank, Plot- C 70, Bandra East,

Person Mumbai, Maharashtra, India, 400051
6. | Liquidation commencement date March 26, 2024
of Corporate Person

Mr. Pranav Damania
IBBI/IPA-001/IP-PO0079/2017-18/10164

Address: - 407, Sanjar Enclave, Opposite Milap
Cinema, S.V Road, Kandivali West, Mumbai - 400067.
Email Id - pranav@winadvisors.co.in

Contact No :- +91 98204 69825

7. | Name, address, email address,
telephone number and the
registration number of the
liquidator

8. | Last date for submission of claims April 25, 2024

Notice is hereby given that the 3l India Private Limited has commenced voluntary
liquidation on March 26,2024

The stakeholders of 31 India Private Limited are hereby called upon to submit a proof of
their claims, on or before April 25, 2024, to the liquidator at the address mentioned
againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 30/03/2024
Place: Mumbai

SD/-

Pranav Damania

Liquidator, in the matter of 3l India Private Limited
Reg. No.: IBBI/IPA-001/IP-PO0079/2017-18/10164
Authorisation for Assignment (“AFA”): AA1/10164,/02/231224/106710
AFA Validity: December 23, 2024

PUBLIC NOTICE

IDFC FIRST Bank Limited

(erstwhile Capital First Limited, amalgamated with IDFC Bank Limited

and presently known as IDFC First Bank Limited) | CIN : L65110TN2014PLC097792
Registered Office: - KRM Towers, 8th Floor, Harrington Road, Chetpet, Chennai- 600031.
Tel : +91 44 4564 4000 | Fax: +91 44 4564 4022

IDFC FIRST

Bank

NOTICE UNDER SECTION 13 (2) OF THE SECURITIZATION AND RECONSTRUCTION

OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

The following borrowers and co-borrowers availed the below mentioned secured loans from IDFC FIRST Bank Limited (erstwhile
Capital First Limited, amalgamated with IDFC Bank Limited and presently known as IDFC First Bank Limited) The loans of
the below-mentioned borrowers and co- borrowers have been secured by the mortgage of their respective properties. As they have
failed to adhere to the terms and conditions of the respective loan agreements and had become irregular, their loan were classified
as NPA as per the RBI guidelines. Amounts due by them to IDFC FIRST Bank Limited (erstwhile Capital First Limited,
amalgamated with IDFC Bank Limited and presently known as IDFC First Bank Limited) are mentioned as per respective
notices issued more particularly described in the following table and further interest on the said amounts shall also be applicable
and the same will be charged as per contractual rate with effect from their respective dates.

Loan Name of Section Outstan:i ing
S| Account | TYP€ F | orrowers and| 13 @ | Property Address
No. No. Loan co-borrowers |Notice Date per Sectlpn
. 13 (2) Notice
1141150754 | Home |1. Priyanka 23.03.2024 INR All That Piece And Parcel Of Flat No. 105, D-wing, 1st Floor,
Loan Gajanan 75,77,127.29/-| Admeasuring Area 61.35 Sq. Mtrs. Carpet + 5.30 Sq. Mtrs.,
Mayekar Carpetterrace Total Area 66.65 Sq. Mtrs. Carpet (including
Still Parking For Four Wheeler) In The Building Known As
"Mangeshi Dazzle Ill", Situated At 90 Ft. Road,
Kanchangaon, Dombivali (E), Taluka : Kalyan, District :
Thane, Maharashtra-421301, And Bounded As : East : Open
Plot, West : C-Wing, North : Open Plot, South : W-Wing
2 (25848935 Home |1. Satish 23.03.2024 INR All The Piece And Parcel Of Flat No.A/102, On The First Floor,
Loan Mahadev 5,52,383.27/- [Admeasuring 290.52 Square Feet i.e. 27.00 Square Metres
Paste (Built Up Area), In 'A" Wing, In The Building Known As
2. Pooja Satish "Ganesh Dham" Society Known As "Ganesh Dham Co-
Paste operative Housing Society Ltd.", Situate On N.A. Land
Bearing Survey No. 99, Hissa No. 1, Lying Being And Situate
At Village Tulinj, Taluka Vasai, District Palghar, Within The
Area Of Sub-registrar At Vasai No.1 To 6., Maharashtra-
401209,And Bounded As:-East : Sai Sahara Apartment,
West : Siddhivinayak Apartment, North : Chintamani
Apartment South : Omkar Apartment

Date : 30.03.2024

You are hereby called upon to pay the amounts to IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with
IDFC Bank Limited and presently known as IDFC First Bank Limited) as per the details shown in the above table with contracted
rate of interest thereupon from their respective dates and other costs, charges etc., within 60 days from the date of this publication,
failing which the undersigned shall be constrained to initiate proceedings, under Section 13 (4) and section 14 of the SARFAESI Act,
against the mortgaged properties mentioned hereinabove to realize the amount due to IDFC FIRST Bank Limited (erstwhile
Capital First Limited, amalgamated with IDFC Bank Limited and presently known as IDFC First Bank Limited) . Further you
are prohibited under Section 13 (13) of the said Act from transferring the said secured assets either by way of sale/lease or otherwise.

Sd/-

Authorized Officer
IDFC First Bank Limited
(erstwhile Capital First Limited, amalgamated with IDFC Bank Limited

Notice is hereby given that | am investigating the title of Ladku Narayan Patil
(hereinafter referred to as the said “Owner”) with respect to the immovable property
more particularly described in the Schedule hereunder written (hereinafter referred to
as the “Property”). The Owner has informed me that he owns and holds the said
Property free from all encumbrances, claims and demands of any nature.

All persons/ entities including an individual, Hindu Undivided Family, companies,
banks, financial institutions, non-banking financial institutions, firms, association of
persons or a bodies of individuals whether incorporated or not, lenders and/ or
creditors with any benefits, titles, claims, objections, demands or rights in respect of
the said Property or any part thereof including in any built-up areas constructed
and/orto be constructed by way of sale, transfer, share, pledge, exchange, mortgage,
gift, lien, trust, lease, sub-lease, tenancy, sub-tenancy, assignment, charge, bequest,
succession, possession, inheritance, easement, license, occupation, possession,
encumbrance, family arrangement/settlement, bequest, succession, maintenance,
trust, decree and/or order of any Court of Law, contracts/agreements, partnership,
any arrangement, memorandum of understandings, letter of intent/heads of terms,
development rights, right of way, Lis-pendens, reservation, power of attorney, option,
FSI consumption, TDR, right of first refusal, pre-emption or any liability or any
commitment or otherwise howsoever or of whatsoever nature are required to intimate
the same in writing along with the supporting documentary evidence to the
undersigned, within 14 (fourteen) days from the date of publication of this notice of
such claim, if any. Failing which, any such right, title, interest, benefit, claim, demand
and/or objection, if any, of any such persons/entities against the said Owner and/or in
respect of the said Property and/or any part/s thereof shall be treated as waived or
abandoned.
SCHEDULE HEREINABOVE REFERRED TO:
[Description of the Property]

ALL THAT piece and parcel of agricultural land bearing Survey No. 68 Hissa No. 3
admeasuring 00-54-40 Hectares or thereabouts, Assessment 8.75 (Rs. Ps.) situate
atrevenue Village Dhansar, Taluka Panvel, District Raigad and State Maharashtra.
Dated this 30" day of March 2024. Advocate Rajesh Khaire

3B-21, Kalpataru Riverside, Phase 1,

Building 3 & 4 CHS Ltd., off Panvel

Market Yard Road, Panvel, 410 206.

advrajeshrkhaire@gmail.com

Mobile No. 9920609888

Capital & Housing Finance

Borrower(s) respectively.

DEMAND NOTICE

Place : Mumbai and presently known as IDFC First Bank Limited)
4 PIRAMAL CAPITAL & HOUSING FINANCE LIMITED
Registered Office Address: Unit No.601, 6th Floor Piramal Amiti Building, Piramal Agastya
' . Corporate Park, Kamani Junction, Opp Fire Station, LBS Marg, Kurla (West), Mumbai- 400 070.
Plramal CIN: L65910MH1984PLC032639, Webside:www.piramalfinance.com

Branch Address : Dhiraj Baug, Building "A" Ground & 1st Floor, Beside Axis Bank, Opp.
Monalisa Building, Agra Road, Hari Niwas Circle, Naupada, Thane (West) — 400 602.

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security Interest Act, 2002 read with
Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002. The undersigned is the Authorised Officer of Piramal Capital & Housing
Finance Limited (PCHFL) under Securitisation And Reconstruction Of Financial Assets And Enforcement of Security Interest Act, 2002 (the
said Act). In exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules,
2002, the Authorised Officer has issued Demand Notices under Section 13(2) of the said Act, calling upon the following Borrower(s) (the
"said Borrower(s)"), to repay the amounts mentioned in the respective Demand Notice(s) issued to them that are also given below. In
connection with above, notice is hereby given, once again, to the said Borrower(s) to pay to PCHFL, within 60 days from the publication of
this Notice, the amounts indicated herein below, together with further interest as detailed in the said Demand Notice(s), from the date(s)
mentioned below till the date of payment and/or realization, payable under the loan agreement read with other documents/writings, if any,
executed by the said Borrower(s). As security for due repayment of the loan, the following assets have been mortgaged to PCHFL by the said

Name of the Borrower(s)/
Guarantor(s)

Demand Notice
Date and Amount with NPA date

Property address

(LC No. M0057697 of Amravati Branch)
Govardhan Ramchandra Dhote (Borrower)
Chandabai Govardhan Dhote (Co Borrower
]

01-03-2024 /X 558673.44 /-(X Five lakh Fifty
Eight Thousand Six Hundred Seventy Three
Only and Forty Four Paise) NPA (03-09-2023)

Plot No.15-B(Western Part), Survey No.5/3, Shri
Swami Samarth Township No.1, Near School Of
Scholars, Badnera Road Amravati, Tehsil & District-
Amravati, Maharashtra -444606

(LC No. BLSAOOOOECD4 of NAGPUR Branch)
Vinod Tarachand Chug (Borrower) Kashish
Vinod Chug (Co Borrower 1)

01-03-2024 /X 3025869 /-(X Thirty lakh
Twenty Five Thousand Eight Hundred Sixty
Nine Only) NPA (04-02-2024)

Plot No 77 NMC H No 3185/A/77 PH No 34 Ward
No 20 Mouza DighorikH No 70/1 CTS No 292 Sheet
No 53 Sarvashri Nagar (Khamele Layout) Behind Of
Gajanan Prasad High School, Sarvashree Nagar
Nagpur Mahrashtra - 440024

(LC No. HLSA000423ES5 of Pune - Bibvewadi
Branch) Nikhil Dange (Borrower) Reshma
Nikhil Dange (Co Borrower 1)

01-03-2024 /X 3704359.32 /-(X Thirty Seven
lakh Four Thousand Three Hundred Fifty Nine
Only and Thirty Two Paise) NPA (04-02-2024)

Flat No 101 First Floor, B Bldg Venkatesh Orchid S No
28 Hiss No 9 Ambegaon Bk Nr Opposite Chintamani
Dyanpeeth Tal Haveli Dist Pune Pune 411046

(LC No. HLSA00043F77 of Pune Branch)
Shekhar Jalindar Babar (Borrower)
Gitanjali Jalindar Babar (Co Borrower 1)

01-03-2024 /X 4410942.42 /-(X Forty Four lakh
Ten Thousand Nine Hundred Forty Two Only
and Forty Two Paise) NPA (04-02-2024)

FLAT NO 501 ,5th Floor Golden Breeze Mauje
Mundhwa, Near Sai Baba Mandir,Jadhav Nagar,
Hadapsar Railway Station Hadpsar Mundhwa Pune
Maharashtra - 411036

(LC No. BLSA000116BC of Solapur Branch
Ganesh Ambadas Banda (Borrower) Jyoti
Ganesh Banda (Co Borrower 1)

01-03-2024 /% 2709768 /-(X Twenty Seven lakh
Nine Thousand Seven Hundred Sixty Eight
Only) NPA (04-02-2024)

Plot No 151 & 189, At Kasabe Solapur Old surevy No
191/1/2 New Surevy No 182/1/2 New Sunil Nagar
Bhag 1 Nr Ambika mechanical Solapur Maharashtra -
413006

(LC No. BLSA0001629B of Pune - Pimpri
Branch) Mahesh Mahadev Bhosale Patil
(Borrower) Nilavati Mahadev Bhosale
(Co Borrower 1)

01-03-2024 /X 1911600 /-(X Nineteen lakh
Eleven Thousand Six Hundred Only) NPA
(04-02-2024)

GP Milkat No.143/1, At GP Palasmandal, Near Z.P.
School, Taluka - Malshiras, District - Solpaur, 413109.

(LC No. M0082666 of Pune Branch)
Manika Arjun Shivilkar (Borrower) Sanjay
Chandar Halande (Co Borrower 1)

01-03-2024 /X 3074750.5 /-(X Thirty lakh
Seventy Four Thousand Seven Hundred Fifty
Only and Fifty Paise) NPA (04-02-2024)

Flat no. 302, Third Floor, "Girija Apartment", Sr. No.
19, Hissa No. 1/1K, Plot No. 7 & 8, Mamurdi, Dehu
Road Cantonment, Pune 412101

(LC No. M0121733 of Nashik Branch)
Dayaram Ramchandra Yadav (Borrower)
Hiravati Dayaram Yadav (Co Borrower 1)

01-03-2024 /X 1858651 /-(X Eighteen lakh Fifty
Eight Thousand Six Hundred Fifty One Only)
NPA (04-02-2024)

Plot No 12 New Survey No 88 1 Old Survey No 107 P
CTS No 2164 P Raskar Mala Canal Raod Tal
Shrirampur Dist Ahmednagar Maharashtra - 413709

(LC No. M0132451 of Pune Branch) Kailas|
Pandurang Tompe (Borrower) Sujata
Kailas Tompe (Co Borrower 1)

01-03-2024 /X 2671262 /-(X Twenty Six lakh
Seventy One Thousand Two Hundred Sixty Two
Only) NPA (04-02-2024)

Flat No C 201 2nd Floor C- Wing Surabhi Iconica Old
Gat No 2563 Nanekarwadi Old Gat No 2523 Nr
Aarogyam Hospital Chakan Pune 410501

DEBTS RECOVERY TRIBUNAL
MUMBAI (DRT - Ill)

1st Floor, MTNL Telephone Exchange Building, Sector-30A,
Vashi, Navi Mumbai - 400703.

Case No.OA/1014/2023

Summons Under Sub-Section (4) of Section 19 of the Act, Read with
Sub-Rule (2A) of Rule 5 of the Debts Recovery Tribunal (Procedure) Rules, 1993

CITY UNION BANK LTD., Exh.No.9
- Versus -
NITHYANAND SANKARAN NADAR
To
(1) Mr. Nithyanand Sankaran Nadar,

R.No.42, Gitabli Chawl, Mohile Village, Sakinaka, Mumbai, Maharashtra - 400072.
(2) Mrs. Jayalakshmi Nithyanand Nadar,

R.No.42, Gitabli Chawl, Mohile Village, Sakinaka, Thane, Maharashtra - 421202.

SUMMONS

Whereas O.A. No.1014/2023 was listed before Hon'ble Presiding Officer / Registrar
on 01-08-2023.

Whereas, this Hon’ble Tribunal is pleased to issue Summons / Notice
on the said Application under Section 19(4) of the Act (OA) filed against you for recovery
of debts of X 23,71,779/- (Application along with copies of documents etc., annexed).

In Accordance with Sub-Section(4) of Section 19 of the Act, you, the Defendants are
directed as under :-
i) to show cause within Thirty Days of the service of summons as to why
relief prayed for should not be granted;
i) to disclose particulars of properties or assets other than properties
and assets specified by the Applicant under Serial Number 3A of the Original Application;
iii) you are restrained from dealing with or disposing of secured assets or such other
assets and properties disclosed under Serial Number 3A of the Original Application,
pending hearing and disposal of the Application for attachment of properties;
iv) you shall not transfer by way of sale, lease or otherwise, except in the ordinary course
of his business any of the assets over which security interest is created and / or other
assets and properties specified or disclosed under Serial Number 3A of the Original
Application without the prior approval of the Tribunal;
v) you shall be liable to account for the sale proceeds realized by sale of secured assets
or other assets and properties in the ordinary course of business and deposit such sale
proceeds in the account maintained with the Bank or Financial Institutions holding security
interest over such assets.
You are also directed to file the Written Statement with a copy thereof furnished to the
applicant and to appear before Registrar on 21-05-2024 at 10.30 a.m. failing which the
application shall be heard and decided in your absence.
Givenunder my hand and the seal of this Tribunal on this date 13-03-2024.

Signature of the Officer, Authorised to Issue Summons

(SANJAI JAISWAL), Registrar, DRT - lll, MUMBAI.

FORM G
INVITATION FOR EXPRESSION OF INTEREST (1°' EXTENSION) FOR
RAJAT COMMERCIAL ENTERPRISES PRIVATE LIMITED

OPERATING IN WHOLESALE TRADE AND COMMISSION TRADE, EXCEPT OF
MOTOR VEHICLES AND MOTORCYCLES, IN MUMBAI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor Name - Rajat Commercial Enterprises Private
along with PAN & CIN/ LLP No. Limited

PAN - AABCR5631E
CIN - U51100MH1987PTC043706

N

. |Address of the registered office 401/A, Pearl Arcade, Opp. P.K. Jewellers,
Dawood Baug Lane, Andheri (W), Mumbai,

Maharashtra, India, 400058

w

URL of website There is no operational website for CD.

IS

.| Details of place where majority
of fixed assets are located

The CD does not have any Fixed Assets

o

. | Installed capacity of main
products/ services

Specific installation capacity cannot be
ascertained.

(LC No. M0242145 of Nashik Branch)
Shaikh Anwar Ibrahim (Borrower) Pravin
Anwar Shaikh (Co Borrower 1)

01-03-2024 /X 632332 /-(X Six lakh Thirty Two
Thousand Three Hundred Thirty Two Only)
NPA (04-02-2024)

Gala No 2 Milkat No 3036 A Wing Susang Dream
Palace S.No. 233 2 Plot No 5 6 7 8 Mouje Ghoti
Behind Hotel Kinara Tal Igatpuri, Dist Nashik
Maharashtra - 422402

(LC No. M0160427 of Nashik - SG Link
Road Branch) Raosaheb Rambhau
Gaikwad (Borrower) Sunita Ravsaheb
Gaikwad (Co Borrower 1)

01-03-2024 /X 1615651 /-(X Sixteen lakh
Fifteen Thousand Six Hundred Fifty One Only)
NPA (04-02-2024)

Flat No.17, Fourth Floor, " Shree Krushna Residency
Apartment", Plot No.33, S. No.181 To 188 A, Maruti
Sankul, Near Xolo Point, Datta Mandir, At Ambad
Shiwar, Ambad, Tal & Dist :- Nashik-422010

(LC No. M0015113 of Pune Branch)
Sarojani Kumar Gaikwad (Borrower)
Nagnath Gaikwad (Co Borrower 1)

01-03-2024 /X 1099300 /-( Ten lakh Ninety
Nine Thousand Three Hundred Only) NPA
(04-02-2024)

Flat No. C-201 Second Floor, “Samruddhi Palace”

Wing “C” Gat No. 309 Kadam Wak Vasti Loni Kalbhor

Taluka: Haveli, Dist: Pune - 412201

(LC No. 02100007904 of Nagpur Branch)
Akash Ganpat Latare (Borrower) Durgabai
Ganpat Latare (Co Borrower 1)

01-03-2024 /X 1143717 /-( Eleven lakh Forty
Three Thousand Seven Hundred Seventeen
Only) NPA (09-07-2023)

Flat No. 306, 3rd Floor, Building No 1, Rajat Heights,
Koradi Road, Mz- Zingabai Takali, Nagpur Nagpur
Maharashtra :- 440016

(LC No. 02100008372 of Nagpur Branch)

01-03-2024 /X 687861 /-(X Six lakh Eighty

Plot No-40, Kh No-21,58,57/12, Ward No-20, Mouza

6. | Quantity and value of main products/ | FY 2022 - Nil
services sold in last financial year FY 2023 - Nil
7. | Number of employees/ workmen NA

00

. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors, relevant dates for
subsequent events of the process
are available at:

Information can be sought from the office of
RP at 3rd Floor, 301 Patel Services Indl. Estate,
Plot No B-40, Off Link Road Andheri (W),
Mumbai Maharashtra, 400053

Email: cirprajat@gmail.com

©

. | Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at:

Information can be sought from the office of
RP at 3rd Floor, 301 Patel Services Indl. Estate,
Plot No B-40, Off Link Road Andheri (W),
Mumbai Maharashtra, 400053

Email: cirprajat@gmail.com

Branch) Bapusaheb Sitaram Gaikwad
(Borrower) Hemlata Bapusaheb Gaikwad
(Co Borrower 1)

Thousand Seven Hundred Four Only) NPA
(11-05-2023)

Ikbal Abdulkadar Sheikh (Borrower) Rani |Seven Thousand Eight Hundred Sixty One Only)| Bidipeth Nagar, Nagpur, Nagpur Nagpur Maharashtra 10, Last date for receipt of expression 01.04.2024
Igbal Sheikh (Co Borrower 1) NPA (09-11-2023) :- 440018 of interest

(LC No. 06800001756 of Parbhani Branch) 01-03-2024 /X 483855 /-(X Four lakh Eighty Prop No 1-14-36/q, Survey No 61, City Servey No 11.| Date of issue of provisional list of 04.04.2024
Prakash Sudhakar Modi (Borrower) Three Thousand Eight Hundred Fifty Five Only) | 9698, Plot No 68, Pornima Nagar,mj Assadulabad prospective resolution applicants

Sangita Prakash Modi (Co Borrower 1) | NPA (09-11-2023) Nanded Nanded Maharashtra :- 431602 12 Last date for submission of 09.04.2024
(LC No. 01500011972 of Pune Branch)  |01-03-2024 /X 504033 /-(X Five lakh Four Flat No 204, 2nd Floor, Bldg C Balaji Nisarg, As Per objections to provisional list

Ankush Genu Gavade (Borrower) Sunita | Thousand Thirty Three Only) NPA (09-09-2023) | Plan Bldg No 18 Shirsawadi, Murkute Nagar Pune 13 Date of issue of final list of 11.04.2024
Ankush Gavade (Co Borrower 1) Pune Maharashtra :- 412207 prospective resolution applicants

(LC No. 06200000644 of Ahmednagar 01-03-2024 /X 303448 /-(X Three lakh Three Plot No.06, S.n0.388/1, Vinayak Nagar, Near Samta 14, Date of issue of information 12.04.2024
Branch) Bapusaheb Sitaram Gaikwad Thousand Four Hundred Forty Eight Only) NPA [ Colony, Behind Shital Vihar, Nagar- Pune Highway, memorandum, evaluation matrix

(Borrower) Hemlata Bapusaheb Gaikwad |(11-05-2023) ahmednagar Ahmadnagar Maharashtra :- 414001 d fo lution pl

(Co Borrower 1 10 prospoctive resolution applcants

(LC No. 06200004108 of Ahmednagar 01-03-2024 /X 135704 /-(X One lakh Thirty Five| Plot No.06, S.n0.388/1, Vinayak Nagar, Near Samta 15 Last date for submission of 15.05.0004

Colony, Behind Shital Vihar, Nagar- Pune Highway,
ahmednagar Ahmadnagar Maharashtra :- 414001

resolution plans

16.| Process email id to submit EOI cirprajat@gmail.com

If the said Borrowers shall fail to make payment to PCHFL as aforesaid, PCHFL shall proceed against the above secured assets under Section 13(4
ofthe Actand the applicable Rules, entirely at the risks of the said Borrowers as to tﬁe costs and consequences. The said Borrowers are prohibites
under the Act from transferring the aforesaid assets, whether by way of sale, lease or otherwise without the prior written consent of PCHFL. Any
person who contravenes or abets contravention of the provisions of the said Act or Rules made there under, shall be liable for imprisonment
and/or penalty as provided under the Act. Sd/- (Authorised Officer)

\§ Date : 30-03-2024 Place: Maharashtra Piramal Capital & Housing Finance Limited J

Vinod Kumar Bukalsaria

Resolution Professional for

Rajat Commercial Enterprises Private Limited

Registration No: IBBI/IPA-001/IP-P-02001/2020-2021/13146
AFA Valid till 07 May 2024 Email: cirprajat@gmail.com

Date: 30 March 2024

of the provisions of the said Act or Rules made thereunder, shall be liable for imprisonment and/or penalty as
Place: Mumbai

provided under the Act.
Date: March 30, 2024
\Place: Maharashtra

Sd/-Authorized Officer,
Muthoot Homefin (India) Limitey




